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SUPREME COURT OF | NDI A
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CIVIL APPEAL NO 789 OF 2005
STATE OF MAHARASHTRA & ORS. Appel | ant (s)
VERSUS
RAVI PRAKASH BABULALSI NG PARMAR & ANR Respondent (s)

(Wth applications for intervention)

W TH
C. A No. 5146/ 2005
(Wth appln(s). for pernission to file addl. docunents

and with office report)

C. A. No. 5458/ 2005
(Wth appln(s). for permission to file addl. docunents

and with office report)

C. A. No. 5459/ 2005
(Wth appln(s). for permission to file addl. docunents

and with office report)

Date: 26/09/2006 These Appeals were called on for hearing today.
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Rahul Tyagi , Adv.
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P. P. Singh, Adv.

M. D.M Nargol kar, Adv.

M. V.N Raghupat hy, Adv.

.2/ -

UPON hearing counsel the Court nade the foll ow ng

ORDER

M. Arvind V. Savant, |earned senior counsel appearing on b
ehal f

of the respondents resuned argunents at 2.25 p.m and concluded at 3.10

p.m Argunments concluded. Judgnment reserved.
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applicants have filed independent appeals,
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the sane are dism ssed
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